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IN, THE CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYDERABAD

C.A.N0,543/95 - ~

BETWEEN

AND

1. ipp agy -

DevelOpment, Govt, of India,
Nirman Bhavan, ney Delni '

2. Directer-General of Works, CPdD,

Nirman Bhavan, pNey Delhi,
3. Superintending Engineer

3 | {Cooray,
South Dne, CPuD, Egmore,

Madras.

4,‘Superintemding EngiD?“ﬁYGéfabaﬂ_

Centra1 ~.

5. A. Sailakshmi, p Men,Gr,III, Hep I,
CpWD, Nirman Bhavan, oti, HyGerapad,

6. T.Chinnaiah,
CPWD, Egmore,

D Man, Gr, 117, MCD, 171,
Madras,

7. K.Vajjiravelu,

D Han.Gr, 111, S84 (Sz),
CPUD, Egnore,

Madras,

Counsel for the Applicant

Counsel for the Respondents

CORAM ¢
HON'BLE SHRI R.RANGAEAJAN H

HON'BLE SHRI B,5, JAI PARAMESHWAR : MEMBER (JUDL.)

l/)

: HYDERABAD BENCH .

Date of Order . 17.11,97

++ Applicant,

«+ Respondents,

e MO P.B.Vijay Kumar

«s Mr,N.R.Devraj

: v raj arned
None for the applicant, Mr.N.R.D@;raJ,‘le

‘Standing counsel for the respondents,

s
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| 2. The griévance of the applicént in this 0A is that She

" is the seniommost in the cadre of DraughtSman Gr, III and hence

N 8he should have been promoted te DraughtsSman GI-II in the deéartment

-/ above all the others who ﬁ&ve promoted by office order dateg 21, 4,95

(A~1), She further submits that she was not shown as Seriior tp

all the r_oTrr mo. ... ——— "--“"-—“J- WS/ 3/4/95/
Coord /Sz/R, 11/875, dated 21, 4,95,

» Categ 21.4.95 ef R-3.
by holding the Same as illegal,

arbitrary and for a cOnseqguential ‘

. ‘directlon O the respondents te promete her against the firs+ =
- - —4 --eesy ael SEN1Ority as reflected by the ;

current seniority ljist tO the post of Draughtsmen Gr, 11 wWith all 3

Consequential and atLendant bcneflts

4, Noticevbefore admission was iSsued in this Oa on 26,4,95,

When this OA was taken up toﬁay the leamed counsel] for the

. responden ts produced the office order No, 8(3)/4/95/Coerd/SZ/E 11/

940, dated 28.4,95 wherein it is sheown that the appllcant has been

promoted to the Draughtsman Gr.II above all the juniocrs in that

liSt¥ =It is also stated that her Seniority in Gr,II will be recorded
i l

cccordlngly and she will also be given notional promotion frOm the
date .her junior, was promoted to the Gr,IT with all attendant benefits.

This Office order is taken on record,

5; In VLew of the above supmission the OA has becena infructuous

and dlbnussod as 1nfructuous Ne costs,

|!?/\LV JM@W ) (R RANGARAJAN )

s Hember (Judl, ) o Member (Adma,)

tf:thﬁz,, . Dated :‘i7th,November, 1997

(Dictated in Open Court}




g

‘!"‘“ .

i _;%);

0R,543/95
Copy té:—
. O

(R T#F Secretary, Minisiry of Urban Developmert Govtw of India,
Nirman ghavan,New Delhi. |

2. The Director Gensral of Works, CPUD, Nirman Shavan,
New Delhis .

» E;g' aufey néotagdinn Enninper (Fanrd). South 207”9; CPWD,

4, The Superintending Enginser, Hyderabad Central ﬁircle,
:ﬁua, Hyderabad., |

5, Ode capy to Ar. P.B.Vijay Kumar, Advogate, CAT., Hyd.

&) cLe copy to Mr, N.R.Oevaraj, Sz.CGSC., CAT., Hyds

7. Ope copy to D.R.(A), CAT., Hyds

8. U%e duplicate:

err |
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iN THE CENTRAL.QDMINISTRQTIUE TRIBUNAL "¢
HYDERA 82D

THE HOn'OLE SHRI RLRANGARAJIAN @ M(A)

AND

THE HON'BLE SHRI B.5.331 PARAMESHWAR 3
M (3)

Date;:l: l?—l/[! l/Cfl

\ | . ORCER [JUDGHENTF—

X _ M. fRrhrt et
in

. . | | D.'F\.NG.‘ S G4y °7S-

! ' ‘ Admitted and Interim Dlr ions:
) , Issued. :

. Allowad g :
Disposg@’ggf::;h Directions

Dismissad

Dismi;;;,as Wwithdrawn
_ Oismisszd \for Default
l L Ordered/Refected

No order as\to costs,.

YLKR II Court

T g ST
Ceatrsl Adminis®ave Tribimal

S (BOSFATCH
R0 NOV 1997

* 3 faar s ‘&r%’

HYDERABAD BENCH j






